NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 24.09.2021 (FRIDAY)

COURT —1II (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. ILA. No. 1649 of | Amit Wadhwani Kush Chaturvedi Girish Kedia
2021 in Comp. Vs. Shivangi Kedia
App. (AT) (Ins) Global Advertisers & Anr. Mohit Chaudhary
No. 616 0f 2021 Amir Ariswala-R1
2. ILA. No. 1917 of | Balkrishna S. Pawar & Ors. Mrunal Dattatraya Vikram Hegde
2021 in Comp. Vs. Buva Shantanu Lakhotia-R1
App. (AT) (Ins) Vikas Prakash Gupta Himanshu Satija
No. 667 of 2021 Resolution Professional of Corporate Mahesh Agarwal-R4
Debtor & Ors.
3. [LA. No. 1870 of | The N.R.C Employees' Co-Operative Shashank Khurana Vikram Hegde
2021 in Comp. Credit Society Ltd. Shantanu Lakhotia
App. (AT) (Ins) | (Through Its Secretary Sh. Ganesh -R1
No. 704 of 2021 Hendrya Konkar) Himanshu Satija
Vs. Mahesh Agarwal-R2
Vikas Prakash Gupta

Resolution Professional, NRC Ltd. &
Ors.

For Directions

4. Comp. App. (AT) | Lala Saurabh Verma Pawan Sharma Mansumyer Singh
No. 357 0of 2019 | Vs.
I.LA. No. 4176 of | Technotech Synergy Pvt. Ltd. & Ors.
2019

For Admission (Fresh Case)

5. Comp. App. (AT) | Ramesh B. Desai Heena George Anushree Kapadia

No. 84 of 2021 Vs. Devang Nanavati
Sayaji Industries Ltd. & Ors. Sandeep Singhi

Anvi Majumdar-R1

For Admission (After Notice)

(Ins) No. 471 of
2021

Vs.
Nilesh Sharma

6. Comp. App. (AT) | Kewaunee Labway India Pvt. Ltd. Chirag Kher Shiv Kumar Suri
(Ins) No. 961 of Vs. Nikita Thapar
2020 JBF Petrochemicals Ltd. Prerna Wagh

7. Comp. App. (AT) | Ravi Sharma Ms. Eshna Kumar Varsha Banerjee-R1

Nilesh Sharma




8. Comp. App. (AT) | Zubin Bharucha Sulabh Rewar Amit Agarwal-R1 &
(Ins) No. 504 of Vs. R2
2021 Reliance AIF Management Company
Ltd. and Ors.
9. Comp. App. (AT) | Ramesh B. Desai & Anr. Henna George Sandeep Singhi
No. 35 of 2021 Vs. Anushree Kapadia-R1
Sayaji Industries Ltd. & Ors. Kauser Husain-R2
& R3
With
10. | Comp. App (AT) | Suhas Vadilal Mehta & Anr. Malak Bhatt Anushree Kapadia
No. 108 of 2021 Vs.
Sayaji Industries & Ors.
For Hearing
11. | Comp. App. (AT) | National Spot Exchange Ltd. Sandeep Bisht Aparna Athota-R1
(Ins) No. 574 of Vs. Rahul Chitnis-R2 &
2020 Sisir Kumar Appikatla Interim RP R3
Metkore Alloys Industries Ltd & Ors. Manmadharao-R4
With
12. | Comp. App. (AT) | Marathe Hospitality through its partner | Anuj Tiwari Shyam Kapadia
(Ins) No. 575 of Anoop Naik Rahul Chitnis-R5 &
2020 Vs. R6
Mahesh Surekha, Resolution Mahesh Surekha-IRP
Professional of Phadnis Resorts and Spa Madhur Mahajan
India Ltd. & Ors.
With
13. | Comp. App. (AT) | Competent Authority and Deputy Aaditya Pande Anuj Tiwari-R1
(Ins) No. 611 of Collector (NSEL) Aparna Athota-R1
2020 Vs. Manmadharao-R4
Sisir Kumar Appikatla
Interim Resolution Professional
Metkore Alloys Industries Ltd. & Ors.
With
14. | Comp. App. (AT) | Sub Divisional Officer, Sub Division Aaditya Pande Saurabh Pandya
(Ins) No. 764 of Nashik, District Nashik Madhur Mahajan-
2020 Vs. IRP
Mahesh Sureka Anuj Tiwari-R4 &
Resolution Professional of R5
Phadnis Resorts & Spa India Ltd. & Ors.
15. | LA. No. 1502 of | Mathuraprasad C Pandey & Ors. Aastha Mehta Lalit Patel
2021 in Comp. Vs. Jamin Dave
App. (AT) (Ins) Parthiv Parikh Karan Valecha-R1
No. 201 of 2021 RP for M.V. Omni Projects (India) Ltd. IchchhaKalash-R5
& Anr.
With
16. | Comp. App. (AT) | Nandish Patel Nandish Patel Avdhesh Kumar
(Ins) No. 266 of | Vs. Varshney-R1
2021 Parthiv Parikh, Resolution Professional Aastha Mehta-R2
& Ors. Ravi Pahwa-R2 to R6

Sharad Tyagi-R6
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17. | Comp. App. (AT) | Intec Capital Ltd. Rajat Katyal Aastha Mehta-RP
(Ins) No. 220 of Vs.
2021 Arvind Gaudana
IRP Vrundavan Ceramic Pvt. Ltd.
18. | Comp. App. (AT) | Directorate of Commercial Taxes Madhumita Raj Singhania-R1 &
(Ins) No. 380 of Vs. Bhattacharjee R2
2021 VSP Udyog Pvt. Ltd. & Ors. Kumarjit Banerjee
Gaurav Gupta-R3
19. | Comp. App. (AT) | Subham Construction Pvt. Ltd. Dhananjay Bhaskar | Kamal Kant Jha-R1
No. 25 of 2021 Vs. Ray
Registrar of Companies, Orissa
For Directions - to Settle Date
20. | Comp. App. (AT) | Union Bank of India (Erstwhile Alok Kumar Sanjay Bhatt-R1
(Ins) No. 729 of Corporation Bank) Chanakya Keswani-
2020 Vs. R2 & R3
Dinkar T. Venkatasubramanian & Ors.
21. | Comp. App. (AT) | Z-Com India Pvt. Ltd. Partho Bhattacharya | Rajeev Narayan
(Ins) No. 1056 of | Vs. Tathagat
2020 Frontline (NCR) Business Solutions Pvt.
Ltd.
22. | Comp. App. (AT) | Anuj Gupta Henna George Sidhath Barua

(Ins) No.15 of Vs.

Praful Jindal-R1

No. 04 of 2021 Vs.
Gujarat Cine Enterprises Pvt. Ltd. &

(PH) Ors.

2021 Stressed Assets Stabilisation Fund &
Anr.
23. | Comp. App. (AT) | Shetal Devang Gor & Ors. Aastha Mehta Bhavesh Chokshi

Karan Valecha-R1-
RS

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

